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6 M/s. Merind (formerly  D:xamethasone Pure* 92- 62/gm 5I*30/gm.
© . kuow as Marck Sharp D :xamsthasone 21-Phosphate* 19, 37/gm. 55 10/gm.
& Dohme)
% Roche Products Limited Vitamin ‘A’ Acetate o5 MIU per gram 1297.86/per
Dry Powder 100/MIU -
Vitamin ‘A’ Palmitate - 1 MIU/GM  ggo-55/per
1000/MIU
i Vitamin ‘A’ Palmitate 1- 5 MIU/gm. 1020- 67/per
1000/MIU

* —These prices were set aside by the Delhi High Court and are the subject matter of special
‘ Leave Petition filed in the Supreme Court.

Dalmia Jain Concern at Dehri-on-Soze

1577. SHRI RAMANAND YADAV:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether Government are awate
of the fact that Dalmia Jain concern
at Dehri-on-Sone has been closed fur
the last 2.5 years and nealy 80,000
workers are thrown out of the job due
to the closure; and

(b) if so, whether Government will
take over or nationalise the Dalmia
Jain Concern at Dehri-on-Sone in
Bihar?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL DE-
VELOPMENT (SHRI M. ARUNACHA-
LAM): (a) Rohtas Industries Limited.
Dalmianagar employing nearly 15,000
workers is lying closed since 9-9-1984.

(b) There is no proposal under con-
sideration of Government to take over
under the provisions ot Industries
(Development and Regulation) Act or
to nationalise the undertakings of Roh-
tas Industries Limited.
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Production of 6-APP

1580. DR. MOHD. HASHIM KID-
WATIL: Will the Minister of INDUSTRY
be pleased o state:

(a) what was the indigenous pro-
duction of 6-APA and what was s
requirement in the country during the
last three years; and

(b) what are the reasons for which
this item has been cancelled when the
country's requirement is 270 tons and
the indigenous production is haidly
20-30 tons?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CHEMICALS AND
PETROCHEMICALS (SHRI R. K. JAI-
CHANDRA SINGH): (a) Demand of
6-APA has not been estimated by the
Working Group on Drugs and Pharma-
ceuticals. Indigenous production of
6-APA in the organised sector during
the last three years was as below:

Annual Production &MT)‘

Year
1982-83 3.75
1983-84 19.35
1984-85 41.77

(b) Presumably the question refers.
to canalisation. Government had re-
sorted to canalisation in order to ra-
gulate imports and to encourage the in-
digenous production.



